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Heard Sri S.N. Satpathy, Ld. Counsel appearing for the 

applicant and Sri R.N. Pa!, Ld. Counsel appearing for the Railways. 

2. By filing M.A.377/201 I Sri Satpathy, Ld. Counsel appearing 

for the applicant submits that he does not want to pursue this case any 

further and prays to withdraw this O.A. Prayer for withdrawal of this O.A. 

is allowed. Accordingly, the O.A. stands dismissed as withdrawn. 

M EM }149UDL. 	 M 

. B 


